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NATIONAL INCOME 

·015. SHRI SITARAM KESRJ: Wil! 
the Minister of FINANCE be pleased to 
state: 

(a) the rate of growth of the 
National Income and per capita income 
during the first year of the Fourth 
Five Year Plan; 

(b) whether it is a fact. that the 
growth has bcen far below thc targets 
fixed in the draft outline of the Fourth 
Five Year Plan and also less than the 
achievements during the Third Five 
Year Plan; and 

(c) if so, the steps proposed to be 
taken to incl'ftle per capita income? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SllRI K. 
C. PANT): (a) The 'Quick E8timAte' 
of national income for 1968-8'1 pre-
pared by the Central Statistical Or-
ganisation shows an increase of 1.7 
per cent in real terms over tlle pre-
ceding year. Due to the population 
increase, the per capita incume, how-
ever, is e§timated to show a decline 
of 0.7 per cent. 

(b) and (c). The slow rate of growth 
in 1966-67, which was below the 
targets fixed in the draft out1iDe of 
the Fourth Five Year Plan and also 
less than the achievements in the 
Third Plan, was primarily due to the 
continued drought conditions afteeting 
agricultural and other production. The 
better harvests of 1967-68 are elqM!("ted 
to result in a substantial increase In 
national and per capita income. Efforts 
will continue to be made to increase 
agricultural and other production fur-
ther to secure further increases In 
per capita incomes. 
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OIL EXPLORATION OF IRANIAN SHORE 

+ 
·817. SHRI HlMATSINGKA: 

SHRI S. S. KOTHARI: 
SHRI SRINIBAS MISRA: 

Will the Minister of PE-l'ROL'EUM 
AND CHEMICALS be pleased to 
state: 

(a) whether the Oil and Natural 
Gas Commission in collaboration with 
ENI of Italy and Phillips of the U.S.A. 
have been successful in striking oil 
abo"t 140 kilometres from the Iranian 
shore; 

(b) the terms of collaboraticn; 
(c) the estimated annu~l yield ot 

oil from this source, the Indian share 

in this yield, and the amount spent so 
far in this venture; and 

(d) whether further off-shore oil 
explorations are being carried out in 
the Persian Gulf, and if so, the details 
thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI "RAGHU RAMIAH): 
(a) Yes, Sir" 

(b) Attention is invited to the state-
ment placed on the Table of the Lok 
Sabha in reply to Starred Question 
No. 142 answered on 24-2-1965 which 
contains the terms of the agreement. 

(c) It is too early to indicate the 
annual yield of oil from this source. 
ONGC's share will be 1/6 of the 
annual production and there is an obli_ 
gation to buy 1/6 more from the NIOC, 
if asked. The total expenditure in-
curred by the Commission up to the 
end of October, 1967 amounts to Rs. 
13.11 crores approximately. 

(d) Further exploratory drilling is 
contemplated. Detams have not yet 
been settled. 

SHRI HlMATSINGKA : What is the 
share of the Oil and Natural Gas 
Commission, payable to the first party. 
namely, the Iranian Oil Company? 
What is the share of income? 

SHRI RAGHU RAMAIAH: So far 
as exploration is concerned, the second 
party only pays and we have to pay 
one-third of it. So far as commercial 
production is concerned, it is fifty-
fifty. 

SHRI S. S. KOTHARI: How much 
is the internal demand for oil in 
excess of the available supply, how 
much oil is at present imported and 
to what extent will imports be reduced 
on account of the success of this 
venture? 

SHRI RAGHU RAMAIAH: I have 
already stated this. It is very diffi-
cult to say at this stage what would 
be the actual amount of oil which 
will be available on account of this 




